(c) whether itis also a fact that Government plans to undertake more excavations in the
State of Tamil Nadu to discover more on the history of Tamils?

THE MINISTER OF CULTURE (KUMARI SELJA): (a) and (b) No Sir. The protected
monuments of Archaeological Survey of India in Tamil Nadu are in a good state of preservation.
The conservation work on them is attended to, regularly.

(c) At present Archaeological Survey of India has no plan to undertake excavations in the
State of Tamil Nadu.

Protection of Jahangir’s grave in J and K by ASI
3740. PROF. SAIF-UD-DIN SOZ: Will the Minister of CULTURE be pleased to state:

(a) whether the Ministry is aware of the fact that one of the two graves of the Mughal
emperor Jahangir is situated at Chingus (Rajouri), Jammu and Kashmir; and

(b) whether it is a fact that it is not being looked after by the Archaeological Survey of
India (ASI)?

THE MINISTER OF CULTURE (KUMARI SELJA): (a) and (b) Yes, Sir. It has not been
declared centrally protected monument.

Progress of excavation projects
3741. SHRI PARIMAL NATHWANI: Will the Minister of CULTURE be pleased to state:

(a) whether several excavation projects were undertaken in the country during the Tenth
Five Year Plan;

(b) if so, whether Dholavira (Kutch, Gujarat) is one of them; and
(c) ifso, the details of progress made by all the projects including Dholavira so far?

THE MINISTER OF CULTURE (KUMARI SELJA): (a) and (b) Yes, Sir. The details of the
excavation undertaken by various agencies during the Tenth Five Year Plan are given in the
Annexure [ See Appendix 223 Annexure No. 24]

(¢) The excavation projects including Dholavira conducted during the period under

review have since been completed.
Permission to perform prayer in historical mosques

3742. SHRI AHMAD SAEED MALIHABADI: Will the Minister of CULTURE be pleased to
state:

(a) whether it is a fact that the Hon’ble Prime Minister has assured to give permission to
perform prayer in historical mosques;
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